WP(C) No. 356/2012

BEFORE
THE HON’BLE MR JUSTICE T NANDAKUMAR SINGH
HON’BLE MR JUSTICE S R SEN

17.04.2015

(T.N.K. Singh, J)

Mr. KS Kynjing, learned senior counsel appearing for the
respondents No. 2 & 3 prays for 10 (ten) day’s time for preparation of
the queries put to the respondents No. 2 & 3 vide order dated
08.04.2015.

Prayer is granted.

List this case as a fixed item on 08.05.2015 for
continuation of hearing.

It is cautioned that prayer for adjournment of this case
from either of the party will not be entertained.

JUDGE JUDGE

Sylvana



WP(C) No. 129/2011

BEFORE
THE HON’BLE MR JUSTICE T NANDAKUMAR SINGH
HON’BLE MR JUSTICE S R SEN

17.04.2015

(T.N.K. Singh, J)

As prayed for by the learned counsel appearing for the
petitioners, list this case on 01.05.2015.

JUDGE JUDGE

Sylvana



WP(C) No. 344/2014

BEFORE
THE HON’BLE MR JUSTICE T NANDAKUMAR SINGH
HON’BLE MR JUSTICE S R SEN

17.04.2015

(T.N.K. Singh, J)

As prayed for by Mr. R. Debnath, learned CGC appearing
for the respondents, list this case on 21.04.2015.

JUDGE JUDGE

Sylvana



